
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:30 PM

[ For Tuesday,7th January 2025]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 I.A.(Civil)/3352/2018
in RSA/269/2018

CENTRAL BANK OF INDIA
            Versus
SMTI SAIRA DEVI

MR U S BORGOHAIN

WITH
RSA/269/2018 CENTRAL BANK OF INDIA

            Versus
SMTI SAIRA DEVI

MR U S BORGOHAIN
MR K K DAS
MS. M PAUL

2 WP(C)/973/2020 APARAJIT LAL MAZUMDAR
            Versus
THE STATE OF ASSAM AND 7 ORS.

MR. S BORTHAKUR
MS. S KAKATI

GA, ASSAM
MR. S HAZARIKA (R7)
MS N DUTTA
MR P K BASU
MS M HAZARIKA (R7)

3 WP(C)/5396/2020 THE UNITED INDIA INSURANCE CO. LTD.
            Versus
PRESIDING OFFICER AND 9 ORS.

MR. A DUTTA
MRS. P M DUTTA

MR. R C SAIKIA (R-2,4)
MS N SHARMA (R-2,4)
SC, INCOME TAX

4 WP(C)/732/2024 JESMINARA BEGUM
            Versus
THE STATE OF ASSAM AND 4 ORS

MR I AHMED
MD M RAHMAN

GA, ASSAM
SC, BTC

5 WP(C)/1310/2024 M/S JINKU ENTERPRISE
            Versus
THE STATE OF ASSAM AND 11 ORS

MR. B SHARMA
MR. K BORUAH
MS P DAS
MS. P BORAH
S SHARMA

GA, ASSAM

6 I.A.(Civil)/2748/2024
in MACApp./9053/2024

THE ORIENTAL INSURANCE COMPANY
LTD
            Versus
HARIMON BISWAS AND 2 ORS

MR. J KALITA MR. S C BISWAS (R1)
MS. U NANDA (R1)
MS A BORAH (R1)
MS. J GHOSH (R1)

WITH
MACApp./9053/2024
(Filing Number)

THE ORIENTAL INSURANCE COMPANY
LTD
            Versus
HARIMON BISWAS AND 2 ORS F

MR. J KALITA

WITH
I.A.(Civil)/10302/2024
(Filing Number)

THE ORIENTAL INSURANCE COMPANY
LTD
            Versus
HARIMON BISWAS AND 2 ORS F

MR. J KALITA

7 WP(C)/2880/2024 DASI RAM DEKA
            Versus
THE STATE OF ASSAM AND 5 ORS

MR. J SARMAH SC, SEC. EDU.
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010205322018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010029772018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010028242020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010174572020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010020512024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010047502024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010178932024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010161792024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010183762024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010109182024


===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 07/01/2025
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR S SARMA 22-11-2024 To 15-02-2025
2) MS. D SAIKIA 04-12-2024 To 10-01-2025
3) MS.SHOMA DASGUPTA 04-12-2024 To 20-01-2025
4) MS SUPRIYA DASGUPTA 04-12-2024 To 31-01-2025
5) MR. T ISLAM 12-12-2024 To 31-01-2025
6) MR. O P BHATI 20-12-2024 To 19-01-2025
7) MR. R GOSWAMI 03-01-2025 To 14-01-2025
8) MR G BORDOLOI 03-01-2025 To 10-01-2025
9) MR. M A CHOUDHURY 03-01-2025 To 10-01-2025
10) MR. U K BORTHAKUR 07-01-2025 To 10-01-2025
11) MR R GOENKA 07-01-2025 To 10-01-2025
12) MS. S SARMA 14-01-2025 To 21-01-2025
13) MR A GOENKA 07-01-2025 To 10-01-2025
14) A NEOG 06-01-2025 To 08-01-2025
15) MR D C K HAZARIKA 06-01-2025 To 09-01-2025
16) MR. N J GOGOI 06-01-2025 To 23-01-2025
17) MR. A THAKUR 06-01-2025 To 10-01-2025
18) MS. J R THAKUR 06-01-2025 To 10-01-2025
19) MRS. R S CHOWDHURY 20-01-2025 To 27-01-2025
20) MR. B BARMAN 08-01-2025 To 10-01-2025
21) MR B K SINGH 06-01-2025 To 10-01-2025
22) MR. M K CHOUDHURY 07-01-2025 To 07-01-2025
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:30 PM

[ For Tuesday,7th January 2025]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (VIGILANCE) - SMTI. JAYASHREE BORA
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/4483/2018 M/S. NARMADA AGENCIES
            Versus
THE STATE OF ASSAM AND 2 ORS

MR B SHARMA
MR H DAS
MR B KAUSHIK
MR G J TALUKDAR

GA, ASSAM

2 WP(C)/7538/2018 RAJANI KANTA NATH
            Versus
THE STATE OF ASSAM AND 4 ORS.

MRS. P GOSWAMI
MRS N SAIKIA
MS. L BORGOHAIN

GA, ASSAM

3 WP(C)/8426/2018 JIBA KANTA GOGOI
            Versus
THE STATE OF ASSAM AND 6 ORS.

MR. B CHETIA
MR. P K GOGOI

SC, PNRD
SC, AG
SC, FINANCE DEPTT.

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 07/01/2025
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR S SARMA 22-11-2024 To 15-02-2025
2) MS. D SAIKIA 04-12-2024 To 10-01-2025
3) MS.SHOMA DASGUPTA 04-12-2024 To 20-01-2025
4) MS SUPRIYA DASGUPTA 04-12-2024 To 31-01-2025
5) MR. T ISLAM 12-12-2024 To 31-01-2025
6) MR. O P BHATI 20-12-2024 To 19-01-2025
7) MR. R GOSWAMI 03-01-2025 To 14-01-2025
8) MR G BORDOLOI 03-01-2025 To 10-01-2025
9) MR. M A CHOUDHURY 03-01-2025 To 10-01-2025
10) MR. U K BORTHAKUR 07-01-2025 To 10-01-2025
11) MR R GOENKA 07-01-2025 To 10-01-2025
12) MS. S SARMA 14-01-2025 To 21-01-2025
13) MR A GOENKA 07-01-2025 To 10-01-2025
14) A NEOG 06-01-2025 To 08-01-2025
15) MR D C K HAZARIKA 06-01-2025 To 09-01-2025
16) MR. N J GOGOI 06-01-2025 To 23-01-2025
17) MR. A THAKUR 06-01-2025 To 10-01-2025
18) MS. J R THAKUR 06-01-2025 To 10-01-2025
19) MRS. R S CHOWDHURY 20-01-2025 To 27-01-2025
20) MR. B BARMAN 08-01-2025 To 10-01-2025
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010146052018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010240052018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010268802018


21) MR B K SINGH 06-01-2025 To 10-01-2025
22) MR. M K CHOUDHURY 07-01-2025 To 07-01-2025

 2/2 



THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:30 PM

[ For Tuesday,7th January 2025]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/725/2015 PRASHANTA BORUAH
            Versus
THE STATE OF ASSAM AND 15 ORS

MRM R ADHIKARI
MR.C K S BARUAH
MR.T N SRINIVASAN

MR.S C KEYAL
GA, ASSAM(R1,3-6)
MR. B SARMA
C.G.S.C.(R2)
ASSTT.S.G.I.

2 I.A./752/2016
in RSA/263889/2015

MD. ISHAHAQUE ALI
            Versus
MD. KHAIRUL ISLAM and 33 ORS.

MR.K M HALOI
MR.A K DEKA

MS.L N CHOUDHURY
MD.M H CHOUDHURY
MS.S KHAN

WITH
RSA/263889/2015
(Filing Number)

MD ISHAHAQUE ALI
            Versus
MD KHAIRUL ISLAM and 33 ORS

3 WP(C)/2627/2020 ROUSHANARA BEGUM
            Versus
THE STATE OF ASSAM AND 4 ORS.

MR. K N CHOUDHURY
MR. M R CHOUDHURY
MR. L M RAHMAN

GA, ASSAM
SC, FINANCE

4 ITA/12/2022 THE COMMISSIONER OF INCOME TAX
AND ANR.
            Versus
SHANKAR LALL GOENKA

MR. S C KEYAL
MR H GUPTA

5 I.A.(Civil)/1377/2023
in RSA/4632/2023

ON THE DEATH OF MD. KHAIRUL ISLAM
KHAN , HIS LEGAL HEIRS MUSTT. SAIRA
KHANAM KHAN AND ORS
            Versus
ON THE DEATH OF MD. MUSTAFA UDDIN
,

DR. B AHMED
MR. N HAQUE
MR K UDDIN
MR. A K AZAD

MR. R BARUAH(R-16,17)
MR. A IKBAL(R-16,17)
MS. M NATH (R-16,17)

WITH
RSA/4632/2023
(Filing Number)

ON THE DEATH OF MD. KHAIRUL ISLAM
KHAN , HIS LEGAL HEIRS MUSTT. SAIRA
KHANAM KHAN AND ORS
            Versus
ON THE DEATH OF MD. MUSTAFA UDDIN
, HIS LEGAL HEIRS, K . M . SHAMIM AND
ORS. H

MR K UDDIN

6 MC/4/2024
IN WP(C)/1138/2021 (D/O)
in WP(C)/1138/2021

MD. KHALIL ALI AND 3 ORS
            Versus
THE UNION OF INDIA AND 4 ORS

MR M HAQUE
G UDDIN
P ADHIKARI

GA, ASSAM
DY.S.G.I.

7 WP(C)/4573/2024 ZAHANARA BEGUM @ JAHANARA BEGUM
            Versus
THE STATE OF ASSAM AND 8 ORS

MD A HUSSAIN
MR. K ALOM
MR. T ISLAM

SC, ELEM. EDU
GA, ASSAM
MR Z HUSSAIN (R-8)
MS B B AHMED (R-8)
MR. RASHIDUL ISLAM (R-8)
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010210012015
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010169062016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010004362015
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010086332020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010094682022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010108432023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010088942023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010016982024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010179632024


===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 07/01/2025
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR S SARMA 22-11-2024 To 15-02-2025
2) MS. D SAIKIA 04-12-2024 To 10-01-2025
3) MS.SHOMA DASGUPTA 04-12-2024 To 20-01-2025
4) MS SUPRIYA DASGUPTA 04-12-2024 To 31-01-2025
5) MR. T ISLAM 12-12-2024 To 31-01-2025
6) MR. O P BHATI 20-12-2024 To 19-01-2025
7) MR. R GOSWAMI 03-01-2025 To 14-01-2025
8) MR G BORDOLOI 03-01-2025 To 10-01-2025
9) MR. M A CHOUDHURY 03-01-2025 To 10-01-2025
10) MR. U K BORTHAKUR 07-01-2025 To 10-01-2025
11) MR R GOENKA 07-01-2025 To 10-01-2025
12) MS. S SARMA 14-01-2025 To 21-01-2025
13) MR A GOENKA 07-01-2025 To 10-01-2025
14) A NEOG 06-01-2025 To 08-01-2025
15) MR D C K HAZARIKA 06-01-2025 To 09-01-2025
16) MR. N J GOGOI 06-01-2025 To 23-01-2025
17) MR. A THAKUR 06-01-2025 To 10-01-2025
18) MS. J R THAKUR 06-01-2025 To 10-01-2025
19) MRS. R S CHOWDHURY 20-01-2025 To 27-01-2025
20) MR. B BARMAN 08-01-2025 To 10-01-2025
21) MR B K SINGH 06-01-2025 To 10-01-2025
22) MR. M K CHOUDHURY 07-01-2025 To 07-01-2025
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